417  Rep.—Un-autho.
Ent. of TIC (CA)
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JE9IA g oA, A F wEHE g a3,
ASTZET g1 F1T iy 37 Al FT gHIT
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(Interruptions)**

Y  MR. DEPUTY-SPEAKER : The matter
is not on Calling-Attention. The Minister need
not reply. Do not record anything.

MAY 10, 1983

Contempt of the 418
House (Motn)

18.04 brs
MOTION RE CONTEMPT OF THE HOUSE

- MR, DEPUTY SPEAKER :As the House

is .aware, at about 14.50 hours. a visitor
calling himself Ram Sarup son of Shri Gainda
Lal, shouted slogans and threw a piece of
cloth containing some printed matter thereon
from the Visitors' Gallery on the floor  of
the House. The Watch and Ward officer
took him into custody immediately and
interrogated him. The visitor has made a
Statement, but has not expressed any regret
for his action.

1 bring this to the notice of the House for
such action as it may deem fit.

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE

DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRT MALLIKARIJUN): I beg
to move :

““That this House resolves that the
person calling him:elf Ram Sarup, son of
Shri Ganda Lal, who shouted slogans at
about 1450 hours to-day and threw a piece of
cloth containing some printed matter there
on from the Visitors Gallery on the floor of
the House, and whom the watch and Ward
Officer took into custody immediately, has
committed a grave offence and is guilty of
the contempt of this House.

That this House further resolves that he
be let off with a stern warning on the rising
of the House today.

MR DEPUTY-SPEAKER
tion is :

. The ques-

““That this House resolves that the person
calling himself Ram Sarup, son of Shri
Gainda Lal, who shouted slogans at
about 1450 hours today and threw a piece
of cloth contaniming some printed matter
thereon from the Visitors Gallery on the
floor of the Housc, and whom the Wartch
and Ward Officer took into custody
mimediately, has committed a grave offe-
nce and is guilty of the contempt of this
House.

That this House further resolves that he
be let. offi with a stern warning on the
rising of the House today.,,

**Not Recorded.



